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DETAILED PUBLIC STATEMENT INACCORDANCE WITH THE PROVISIONS OF REGULATIONS 13(4), 14(3), AND 15(2) AND SUCH OTHER APPLICABLE PROVISIONS OF THE SECURITIES AND EXCHANGE BOARD OF INDIA|
(SUBSTANTIALACQUISITION OF SHARES AND TAKEOVERS) REGULATIONS, 2011 AS AMENDED, TO THE PUBLIC SHAREHOLDERS OF

RICHIRICH INVENTU RES LIMITED

Corporats Kdentification Number: LESS00M
Registered Office: A-1 Emperor Cc ound Floor, Yashwant Nagar, Vak 4
Contact Namber: 022. 022.79664656; Emall Address: richag o Website: winw

Open Offer for acquisition of up to 22,88,000 (Twenty-Two Lakhs Eighty-Eight Thousand) Equity Shares representing 26.00% (Twenty-Six Percent) of the Expanded Voting Share Capital of Richirich Inventures Limited, at an offer|

price of 7.00/- (Rupees Seven Only) per Equity Share, to the Public Shareholders of the Target Company, by Ms. Rajani Nanavath, the Acquirer, pursuant to and in compliance with the provisions of Securities and Exchange|
Board of India (Substantial Acquisition of Shares and Takeovers) Regulation, 2011, as amended.
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